
Dated:-04.01.2013.
i

Hon*ble Mr. Justice Alok Kumar Singh, Member (J)

App:- Sri B.K. Shukla.

Resp;- Sri S.P. Singh holding brief for Sri R ajendra

Singh. V .

L earned counsel for the app lican t inform s th a t ^  

grievance of the  app lican t h as been red ressed  and  as such , 

th is  O.A. h a s  become in fructuous.

In view of the  above, th is  O.A. is 'd ism issed having 

becom e in fructuous.

Member (J)
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